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Title : Introduction of National Waterway (Talcher-Dhamra Stretch of Rivers Geonkhali-Charbatia stretch of East Coastal Canal,
Charbatia - Dhamra Stretch of Matai River and Mahanadi Delta River) Bill, 2006.

THE MINISTER OF SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI TR. BAALU): | beg to move for leave to
introduce a Bill to provide for the declaration of the Talcher-Dhamra stretch of Brahmani-Kharsua-Dhamra rivers, Geonkhali-
Charbatia stretch of East Coast Canal, Charbatia-Dhamra stretch of Matai river and Mahanadi delta rivers between
Mangalgadi and Paradip in the States of West Bengal and Orissa to be a national waterway and also to provide for the

regulation and development of the said stretch of the rivers and the canals for purpose of shipping and navigation on the said
waterway and for matters connected therewith or incidental thereto.

MR. SPEAKER: The question is:

"That leave be granted to introduce a Bill . to provide for the declaration of the Talcher-Dhamra stretch of
Brahmani-Kharsua-Dhamra rivers, Geonkhali-Charbatia stretch of East Coast Canal, Charbatia-Dhamra stretch
of Matai river and Mahanadi delta rivers between Mangalgadi and Paradip in the States of West Bengal and
Crissa to be a national waterway and also to provide for the regulation and development of the said stretch of the

rivers and the canals for purpose of shipping and navigation on the said waterway and for matters connected
therewith or incidental thereto."

The motion was adopted.

SHRI T.R. BAALU : | introduce** the Bill.

* Published in the Gazatte of India, Extraordinary, Part-1l, Section-2 dated 8.12.2006

**Introduced with the Recommendation of the President.



